RAJASTHAN HIGH COURT, JODHPLR
ORDEER

}Ccr.Esu.{RIS_‘i'..';'J::".':{JE@ Date : 22nd Sept., 2009

Due o administrative exigencies and creation of new Courts, ihe_Lra'n;:fmu_-'pu.--:ii.x.-.;r. of
following RIS officers in the rank of Civil Judge (Jr.Div.) & Judicial Mazistrate are macae
with immediate effect :-
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5.Mo. Neme of officer From 1o Vice
SARVA SHRI/MS.:
1. Fallavi Shanna ACIHIDY-JM Ho.j Spl.IM (N1 Acl Casesy New-Court
(South), Kota Court, Kot
2. Arun Godara ACIID)-IM No.1, Spl.JM (NI Act Cascs) Neow Court
Bikaner Court, Bikaner
3. Prem Prakash .CI{.!!J}-JM, Lakhei Spl.iM (N] Aet Cases)  New Courl
{Bundi) Ceurt Mo, 1. Jaipur Civy
3. Om Prakash Wavak ACIUID-IM Mo, 14, Spl.IM (M) Act Cases)  MNow Coun
Jaipur City Court MNe.2 Jalpur City
5. Vijay Prakash Soni CHJD)-IM, Bhinder Spl.JM (N1 Aet Cases)  MNew Coun
: ' (Udaipur) Court No.1, Udaipur
6. Saviri Anand Mirbhik CI(JD)-TM, Amct Sol. M (NI Act Cases)  MNew Count
{Rajsamand) i Court No.2, Udaipur
7. Surendra Choudhary  ACI{JD)-JM No.3, Spl.M (T Act Cases)  MNew Court
Bhitwara Court, Bhilwara
. Amar Verma CHID}-IM, Mandalgach  SplM (NI Act Cases)  Mew Court
(Bhilwara) ; Court, Ajmer
8. Madan Gopal Arya CJJD)-IM, Tibbi SpiM (M1 Act Cases)  New Courl
(Hanumangarh) Cowrt. Ganganagar
10. K.amal Lohia ACIID)-IM, Nagaur SpLIM (NI Agt.Cases) Mew Court
Caurt N1, Jodhpur
11, Sunil Kumar Gupla  CI(D)-JM, Inderparh~ SplJM (NI Act Cases)  Mew Court
(Bundi} Court Mo.3, Jaipur City

12. Vinod Kumar Sharma CI(JD}-IM, Laxinangarh  Spi.M (NI Act Cases)  New Court

{Alwar) Cournt No.4,Jaipur City
13. Prashant Sharma ACHIDV-IM No.2, SplIM (MV Act Cases), Mew Coust
Jaipur City Jodhpur City
14. Sukesh Kumar Jain CHID)-IM, Bijoliya SplIM (NI Act Ceses)  Mew Coun 4
- (Bl bwara) Court Mo.5, laipur Cicy &
I 'r'lllrll
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13, Sonali Preshant CIJD}IM, Sanganer ~  SpliM (NLAct Casesy  MNow Court
Sharma {Jaipur District) Court No.2, Jodhpur
16. Dharm Raj Meeng ~ ACI(ID)-TM No.21, CI(ID)-JM, Sanganer  Ms Sonal:
Jaipur City {Jaipur District) P. Sharma

MOTE - (1) The transters of officers at S No.13 & 15 are on (hewr own request and they shal
not be entitled to claim disturbance allowance and joining time.

(2) The officers ace directed to hand over charge in aceordence with order No,
24/F 1. dated 23.11. 1998,
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